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New Salalk SchOOls nature of cases and the action takea 

1006. SHaI K. MALLANNA: Will by the Government thereon? 
the Minister of DEFENCE be pleased 
to state: 

(a) whether Government propose 
to open new Sainik Schools in the 
country in the near future; and 

(b) if so, the details th~reof, State-
wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI C. P. N. SINGH) : (a) and 
(b). Sainik Schools are opened only 
on the recommendation of State GO-
vernments. No proposal has been re-
ceiv'~d from any State Government in 
this regard. 

Fixation Of Seniority of lAS and IPS 
Cadre 

7007. SHRI RAJESH KUMAR 
SINGH: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the 
rltle~ governing the appointments, 
promoJtions and fixing of g€niority etc. 
pertaining to the lAS and IPS Cadre 
are uniformly applicable to all the 
State, and the Union Territories; 

(b) whether under these rules pre-
~umptive seniority of the promoted 
TAS and IPS officers can be fixed for 
the purposes of appointment to the 
Selectk)n Grades and Supertime 
scales: 

( c) if not, whether Government 
are aware that SUCh practice is being 
followed by certain State Govern-
ments. 

(d) what is the machinery by which 
Government can know whether the 
rules pertaining to the apPJintments, 
promotions and fixing of seniority 

etC. as laid down. are being strictly 
for')wed by the State Governments; 
and 

(e) whether cases where these 
rules have not been followed have 
been brought to the notice of G\)vem-
ment at any time, if so, when and the 

THE MINISTER OF SXATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND DEPART.MENT OF PARLIA-
MENTARY AFFAIRS (SHRI Po 
VENKATASUBBAIAH): (8) The 
Rules Regulations governing appoint-
ment to the lAS and IPS, promotion 
t.J these Services and fixatiOn. of "ieni-
ority of the members o'i. these Services 
are applicable to all the States and 
the Union Territories participating in 
these Services. 

(b) No, Sir. 
(c) Yes Sir, so far as IASlIPS 

cadres 'Jf Uttar PradeSh are concern-
ed, information has been called for 
from other State Governments Cadre 
authorities. 

(d) When cases are brought to the 
notice of the Government, either 
through representations of. aggrieved 
officer s tJr otherwise, steps are taken 
to ensure compliance, by the cadre 
authorities, of the provisions of the 
statutory rules. 

( e ) Yes Sir, so far as certain IPS I 
lAS promotee officers of UP Cadre are 
concerned. 

The State Government have allow-
ed, promotion') to certain lAS pro-
motee offiC€rs to the Selection Grade 
Super-time scale in accordance with 
the seniority calcu]ated on the basis 
·.)f the judgement of the Allahabad 
High Court in a Writ-petition. The 
matt·er is now sub-judice in the Sup-
reme Court which has ordered status_ 
quo to be maintained as on 9th 
December, 1977. 

The Government of Uttar Pradesh 
have also informed that since senio-
rity of promotee IPS officers bas DQt 
yet been determined bY the Central 
Government, the promotion of such 
offi~rs to the Selection grade Super-
time scale was made by the State 
Government .In the basis of assumed 
seniority calcu19ted with reference to 
conflnuous officiation against cadre 
posts. The State (;<)vernment have 
discontinued the practice of ordering 
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promotions on the basis of assumed 
seniQrity. 

The matter is under the considera .. 
tion of the Government 01. India. 
Bottlenecks in Infr_ructure facilities 

7008. SHRI B. V. DESAI: Will 
the Minister of INDUSTRY be pleas-
'cd to state: 

(a) whether Department of Heavy 
Industry h~ve taken a number of 
measures to remove bottlenecks in in-
frastructural facilities for heavy 
industry; 

(b) if so, whether these measures 
have oontributed to the 10 p.c. in-
crease in heavy units ou1put during 
the 1979-80 in comparison to the 
previous year; 

(C) if so, whether according to the 
latest report the outlook fOr 1980-81 
IS t!ven brighter; 

(d) whether the shortage of basic 
material inputs, especially steel, in-
adequate and erratic power supply 
and la bour unrest have affect'cd the 
performance of heavy industry units; 

(e) if so, to what extent it has 
affected them; 

('f) whether the output of the 16 
public S'Cctor enterprises under the 
heavy industry ha .. also increased; and 

(g) if so, to what extent the in-
crease was during 1978-79, 1979-80 and 
what is the target fixed for 1980-81? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) No, Sir. The infrastructural faci-

ltties. viz. Power Generation, trans-
pJrt and steel are not looked after by 
the Department of Heavy Industry. 
However, the Government is seized 
of the problem and various measures 
are in hand to remove the bottlenecks. 

(b) No, Sir. The increase in Heavy 
Jndustries· output by 10 p.c. in 1979-80 
compared to the output in 1978-78 was 

achieved despite the oottleneeks in 
infrastructural facilities. 

(c) With the various measures in 
hand by the Government, the outlook 
for 1980-81 is brighter. 

(d) and (e). Yes, Sir, to a varying 
extent. 

(f) Yes, Su. 
(g) The production of 16 publIc 

sector enterprises under the Depart-
ment of Heavy Industry increased 
from Rs. 1077.46 crores in 1978-79 to 
Rs. 1179.81 crores in 1979-80 i. e. an 
Increase .oJf 10 p.c. A target of 
Rs 1412.90 crores has been fixed for 
these undertakings for the year 
1980-8l. 
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